UTTAR PRADESH SHASAN
SANSKRITI ANUBHAG

The Governor is pleased to order the publication of the following English
translation of Notification No. 390 /Four — 222§
Dated,2.5-4 25 for general information.
NO. |3 90 /FOUR- /2024
LUCKNOW: DATED: 2.5-4- -: 2025

The Governor is pleased to order the following English translation of Notification NO. 3262/Four-/2024,
Lucknow Dated 25.10.2024 for general information.

NOTIFICATION

In exercise of the powers under sub-section (3) of the section 3 of the ancient monuments “
preservation Act, 1904 (Act No. VIl of 1904), as re-enacted by section 3 of the U.P. Ancient and
Historical Monuments and Archaeological sites and Remains Preservation Act, 1956. (U.P. Act No. VII

of 1957), the Governor is pleased to declare the ancient monuments/sites specified in the schedule
below to be the protected monuments within the meaning the said Act.

SCHEDULE
Sl. State District Tehsil Name of Revenue | Area in Acres Boundaries
No and the Gata No. /Hectare
Village | Monument to be
sites taken
under
pro-
tection
1 2 3 4 5 6 7 8
1 Uttar Raebareli Tehsil-  |Akbareshwar/ 645 0.126 East —Hause Rahul
Pradesh Lalganj, |Siddheshwar (Hectare) Awasthi
Village- Mahadev Range-Pond \West— Pakki Road.
Behta feiole North — Pond
Kala
South — Pakki Road.
Raebareli Tehsil- Shiva 694/2 0.126 East —Vacant land
j Temple (Hectare)  \yest—vacant land
- Gulkharia Range- :
i ( g orth — Vacant land
£ Pond) Banjar
3 :, : outh — Pond
| Shankar Ji 877/2 0,032 B East=Field ;
Temple (Hectare) nkNest— Pakki Road
g Range- |
) North — Vacant land
Jubai Tola) Banjar
b South — Vacant land
,;j.. i




4 ]
\; Uttar ! RaEbare“:‘Thsnl T —— e
_ Pradesh - - | Nageshwar 892/2 | 0.026 East — Pakki Road
alegani |
o n, | Temple (Hectare)  yyest— Pakki Road
Village- Range- |
North — Pakki Road
Behta pabadi | |
Kala i fouth — Primary Health |
wICH Sy | Center |
5 Uttar R : S s s it ‘ B ot T
I aebareli | Tehsil- | Shiva Temple 794 0.084 iEast —Vacant land
rades ; :
Lalganj, | (Poore Baiju) (Hectare)  \west— Vacant land
Village- - !
. | Range North — Vacant land
Behta Banjar
Kala South — Vacant land |
6 Uttar Raebareli Tehsil- | Shiva Temple 643 0.046 East - House ‘
Pradesh Lalganj, (Hectare)  ywest— House |
Village- Range- Radhemohan l
Behta Aabadi North 2 Road ,.
Kala ’
South — Road |
7 Uttar | Raebareli | Tehsil- Bhootnath 783 0.126 East — Road
Pradesh Lalganj, | Shivala, Bhai (Hectare) \Nest— Vacant land
Village- k R =
illage a Purwa ange' North — Farm ,
Behta Aabadi | | f
Kala South —Vacant land
i = Y
8 Uttar Raebareli Tehsil- Akhileshwar 787 0.126 '.East —Road |
Pradesh Lalganj, = Mahadev (Hectare) Mest— Vacant land
Village- | Temple, Bhai Range-
a8 ! P 5 g North — Vacant land
Behta ka Purwa Banjar
Kala iSouth - Road '
| |
9 Uttar Raebareli Tehsil- Laliteshwar 169 0.076 [East — Road ‘
Pradesh Lalganj, Temple & (Hectare) ‘West— Vacar: land
Village- | Pandey Ka Range- !N Bl o
0 —
Behta Shivala, Aabadi ou:se ;
b Gopikrishna
Kala (Bajpei Khera) - i
outh — Road
10 | Uttar | Raebareli | Tehsil- Shiva 169 0.089  East—Road ]
Pradesh Lalganj, Temple (Hectare)  \yest—\Vacant land '
Village- Range- \N [
Bents bt \ orth — Vacant land .
. Kala ,}South - Road f
| 'T,ehsit Shivalay 2107 0.041 East - Vacant land
o PR ) |
" t _(Bhalrampur) (Hectare) Mast—Vscan land
ges Range- e
et | Banjar ‘ orth — Vacant land
Ga South — Road
p A !
" Ll G TR T BRI il
Shivala of 643 0.065 East — R.C.C. Road
Kalwaran
B (Hectare)  \west— House Santosh
REnpe Prajapati
Aabadi | ;
g North — Khadanja
g i
"’, ; South - House Ganga
L | Sahu

e et



s : J
T T e Tree———— s B R e
|‘ ar | Raebareli | Tehsil- | Shivalaya 643 0038  East—Pond
Pradesh Lalganj, | (infront of (Hectare)  wwest—R.C.C. Road
Village- a4
illage Baralghar) Range. North — Vacant land
Behta Aabadi ,
Kala }South — Room Rakesh !
14 Uttar | Raebareli Tehsil- | Siddheshwar R 0.202 ‘East — Road -
Pradesh Lalganj, Mahedev (Hectare) ‘\west— House Ravendra
Village- Temple Range- Kumhar ’
Behta Aabadi North — Sahn Ghanshyam !
Kala | Singh etc. !
|
South — Primary School
PR o e AT ok | tohramau.

By order,

(}ﬂ@ﬁ'{\

(Uma Dwivedi )
Joint Secretary

o.1390 (| )/Four - 2025 Dated 2 5~ 4-25
Copy forwarded to the following for information and necessary action:-

Director General, Archaeological Survey of India, Government of India, Janpath, New Delhi.

Director, Cultural Affairs, U.P. Lucknow.

Director, U.P.State Archaeology Department, Kaiserbagh, Lucknow.

Divisional Commissioner, Lucknow, U.P.

District Magistrate Raebareli.

Senior Superintendent of Police, Raebareli U.P.
Supenntendent Publication and Stationary Deptt.,U.P. Prayagraj with request that The notification
 may ple be | ubhshed in forthcommg gazette..

ERLUIE Bt IS

(Uma Dwivedi )
Joint Secretary




